HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER

No: /OQ:L Dated: %Oi’,lo\é

Sanction is hereby accorded to the additional allotment of funds in favour of the
following Subordinate Courts under Major head 2014-Adm. of Justice, Sub head 0488
Distt.& Sessions Courts under object Head Salary and 2071-P&ORB (Defined Pension
Scheme) object head 641-Pensionary Charges.for the current year 2015-16, as detailed
below. The allotment is subject to fulfillment of following conditions:-

1. All financial #ules/Orders and instructions issued by the Govt. from time to time shall be observed
while incurring the expenditure against the allocated amounts.
?

2. administrative approval:Technical sanction be obtained wherever required before the expenditure is

i ncurred.
3. The DDO will ensure that the expenditure under various budget heads is kept within the budget
allocation.
4.

The dr awmg & disbursing officer shall furnish the monthly drawl/expenditure  statement  invariably
by  the 10" ¢f succeeding month .

Rs.in lacs
Mo T - r
| S.No. | Name of the Court. Salary | 2071-P&ORB
| . (NPS) I
Pr.D&S Judge, Srinagar. | -=-- 0.35
ge, Reasi. | 12.00 | - 4
- C. JM. Doda, - 10.20 |
# . C.J.M.Ganderbal. | - 1 0.10 ‘_}
5. Tspl Mob.Mag.Leh(Under 1 0.15 |

13" F.C)
Munsiff, Pampore.

Munsiff, Shangus. 3 00 , 0.20
D.M.M.(T) Anantnag. ---- 0.20

By Order.

Deputy Registrar(Acctzﬁ (

No: '557547‘7L(/AQ Dated: %olula\é

Copy to the:-

-2 Pr.D&S Judge, Srinagar/Reasi.

3-4  C.J.M. Doda/Ganderbal.

5. Spl.Mob.Mag. Leh (Under 13" Finance Copmmission)

6-7  Munsiff, Pampore/Shangus

8. Distt. Mob. Mag(T) Anantnag.

9. Try. Officer, Saddar Court,Srinagar.

10-16 Try. Officer, Rea51/Doda/Ganderba1/Leh/Pampore/Shangus/Anantnag

/Sopore.
.......... for inf. and n/a |
17.  Office copy. )
% 9le aric fov up-bodip e erue binLe tv Registrar(Acctts)

Depu




HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

/[’0;’ Dated:‘ 0’?@1///‘(

Sanction is hereby accorded to the additional allotment of funds in favour of the
Subordinate Courts (under 13" F.C) under Major head 2014-Adm. of Justice, Sub head
0488 Distt.& Sessions Courts under various object. Heads and 2071-P&ORB (Defined
Pension Scheme) object head 641-Pensionary Charges,for the current year 2015-16, as
detailed below. The allotment is subject to fulfillment of following conditions:-

1. All financial rules/Orders and instructions issued by the Govt. from time to time shall be observed
while incurring the expenditure against the allocated amounts.

2. administrative approval/Technical sanction be obtained wherever required before the expenditure is
i ncurred.

ORDER
No:

3. The DDO will ensure that the expenditure under various budgel heads is kept within the budget

allocation.
4. The dr awmg & disbursing officer shall furnish the monthly drawl/expenditure  statement  Invariably

by the 10" of succeeding month .

o B - Rs.in lacs -

SNo. | Name of the Courl. Salary | Elect. | 2071-P&ORB
Ll - S 11 es) |
| L | Pr.D&S Judge, Pulwama. | 10.00 | ---- 0.05
| 2. Addl.D&S Judge, Pulwama. | ---- | 0.30 | ---- -

3. Addl.D&S Judge, Jammu. — 001 |-

4, Addl.Distt. Judge(Bank Cases) } | 0.10

| Srinagar. ]

5 Spl.Judge(Anti-corruption) 7.00 aee- -—--
| Srinagar. . -

6. Spl.. Judge (Anti-corruption) | ---- 0.07 | ----

' __ | Jammu, |
|7 C.J.M. Sopore. 1000 | ---- s
8. Sub Judge, Nowshera. 10.00 - | ----

9. \ Sub Judge, Uri. [ == 0.10

10. | ForestMagistrate, Srinagar. _ 100 | -ee |- ~

1. | City Judge, Jammu. o 001 | ----

12, Muns;f_f_(rgol ) oo 0.18 B

13, Munsiff, Chenani. zam- ---- | 0.15 o
| 14. Munsiff, Reasi. 6.00 ----

| 15. Addl. Mob.Mag,Pantha 2.23 0.19
_ | Chowk,(under 13" F.C)

16. Addl.Mob.MagGanderbal, 2.93 | = 0.232

(under 13" F.C I N

) By Order.

No: ’75& 2 o- gﬁé’ﬁ)ated Dev

Copy to the:-

1

Pr.D&S Judge, Pulwama.

2-3 Addl.D&S Judge,Pulwama/Jammu..
4. Addl. Distt. Judge, (Bank Cases) Srinagar.
5-6 Spl.Judge, (Anti-corruption) Jammu./Srinagar.
7. C.J.M. Sopore.
-9.  Sub Judge, Nowshera/Uri
10. Forest Magistrate, Srinagar
11 City Judge, Jammu.
12-14 Munsiff, Gool/Chenani/Reasi.
[5-16. Addl.Mob. Magistrate, Pantha Chowk/Ganderbal(Under 13" Finance Commlssmn)
17. Try. Officer, Saddar Court Try. Srmagax
18. Try. Officer, Sub Try.Distt. Court complex, Janipur, Jammu.
19-26 Try. Officer, Pulwama/Sopore/Nowsherann/Ganderba /Gool/Chenani/Reasi
/Sopore.
.......... for inf. and n/a MJ—_/
27.  Office copy.

Deputy Registrar(Acctts)

2-%/1



HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

‘ ORDER
No:. ?fclg | Dated: 92,2/, /,20/6

. Sanction is hereby accorded to the additional allotment of funds in favour of the
following Subordinate Courts under Major head 2014-Adm. of Justice, Sub head 0488
Distt.& Ses'sions Courts under various object Heads and 2071-P&ORB (Defined Pension

Scheme) object head 641-Pensionary Charges,for the current year 2015-16, as detailed
below.

_ Rs. In lacs.
S.No. | Name of the Court. Salary | Elect. | RR.T. | 2071-P&ORB
. (NPS)
| L Pr.D&S Judge, Jammu. o 6.00 | ---- —
| 2. Pr.D&S Judge, Srinagar’ 500 |-
3. | Pr.D&S Judge, Bhaderwah, | ---- =~ [ 0.50 .| ---- ———-
4, Pr.D&S Judge, Ramban — 1.00 | - —
15, Pr.D&S Judge,Poonch. ---- 1 3.00 |- —
6. Pr.D&S Judge, Udhampur. | ---- 020 | -
| 7. Pr.D&S Judge, Bandipora. e 0.80 |- - | ----
8. Pr.D&S Judge,Baramulla. - 0.60 | ---- -
9. Er.D&S Judge, Budgam, . 0.60 | ---- —
10. Pr.D&S Judge, Shopian - 050 | - -
11. | Br.D&S Judge, Leh. 12,00 | -
12. Addl.D&S Judge, Doda. 10.00 .00 | ---- ----
13. C.J.M. Ramban - 13.50 e — 0.05
| 14 C.J.M. Samba, | - 0.10 | -
15 Sub Judge, Bhaderwah. — 0.35 | - T
16 Municipal Mag, Jammu. 1.00 — - 0.05
17 Munsiff, Kalakote. — 0.10 - | 0.05 —
18 | 2" AddL.MunsiffJammu 250 | e [em [
19. Sub Registrar, Srinagar. - | ---- ---- - 0.40
) For Misc. Courts. :
1 Pr.D&S Judge, Jammu, 1.20
By erder. : =3
Deputy Registrar(Acetts) 1

No: ES 1D — 6§/A C Dited: 3—)//,/,)—0/6
Copy to the:| -
1-11. Pr.D&S Judge, Jammu/Srinagar/Bhaderwah/Ramban/Poonch/
: Udhampur/Bandipora/Baramulla/Budgam/Shopian/Leh.
12. AddLD&S Judge, Doda.
13-14. C.J.M. Ramban/Samba.
15.  Sub Judge, Bhaderwah.
16.  Municipal Magistrate, Jammu. -
17. Munsiff, Kalakote.
18. 2", AddLMunsiff,Jammu.
19.  Sub Registrar, Srinagar.
20. . Try.Officer, Sub Try. Distt. Court complex, Jammu,
21. Try. Qfﬁcer, Saddar Court Try, Srinagar.
22-33 Try. Officer, Bhaderwah/Ramban/Poonch/Udhampur/Bandipora/
Barar&lulla/Budgam/Shopian/Leh/Doda/Samba/Kalakote.

... for inf. and necessary action.
34. Order file. ‘ W‘ZQ’

Deputy Registrar(Acctts) ’



HIGH COURT OF ‘JAMMU AND KASHMIR AT JAMMU

ORDER

No: _‘_v_q ?‘;{ : o Dated: /M /6 o

Sagctlon is hereby accorded to the additional allotment of funds in favour of the
Subordinate ‘Courts (under 13" F.C) under Major hiead 2014-Adm. of Justice, Sub head
0488 Dlstt‘& Sessions Courts under various object Heads and 2071- P&ORB (Defined

Pension Scheme) object head 641- Pens1ona1y Charges for the current year 2015-16, as
detailed below.

Rs. In lacs.
[ S.No. [ Name of the Court Salary | Electricity | 2071P&ORB
| 3 Charges | (NPS)
I. | Pr.D&S Judge,Ramban. — T15.00 [ |
2. | Pr.D&S Judge, Bhaderwah. 117.00 |- |
3 | Pr.D&S Judge, Kupwara. 3.17 l
| 4. | Pr.D&S Judge, Kathua. ) ---- 0.24 o 1
5 | Add1.D&S Judge, Ananatnag. 0.20
C — AdHI.D&S Judge,Kathua. T 020 | e 1
7. 2"d Addl.D&S Judge, Jammu. - 0.06 =
B SpliJudge, Antcorruption .Srinagar. | 2.00 -
9. C.IM. Kathua - 1 0.623 - )
- 10 C.J M Reasi. 0.75 --
1. CJIM. Handwara. 040 |-
12. Ex¢ise Magistrate, Jammu.- |- 0.02 T 0.08
|32 P&T Magistrate,Jammu. [ 0.10 :
14. | Railway Mag.Jammu. e e 1 0.10 i
15. | Munsiff Ganderbal. i | 0.16
6. [ M Munsiff, Mendhar _ 10.00 | —- | 0.25 |
17. MLL[151ff Kotranka, 5.00 m-=- | 0.15
i8. Munsiff, Hiranagar. 0.30 [ —
19. Munsiff, Billawar. —- 1020
20. | Mupsiff, Chenani. 1020 =
21 Munsiff, Mahore. |- 0.30
22, Munsiff, Basohli. 0.30 —
23, Munsiff, Bani. 040 |-
| 24, Munsiff, Bishnah. 3 0.30 |-
8 For Misc. Courts. _ \ |
1. Pr. L)&S ludge Udhamgul : 1060 | ---- [ ==-p
By Order. |

Singh }

| /\’\T\_\‘lot 6
Deputy Registrar (Acctts)
No: MQ&*%L’Q%%M Dated: sl L | :

* Copy to the:-
1-4. Pr.D&S Judge, Ramban/Bhaderwah/Kupwaxa/Kathua/Udhampur
5-6 Ad 1 D&S Judge, Anantnag/Kathua.
7. 2" Addl.D&S Judge, Jammu.

8. Spl. Uudoe, Anti-corruption, Srinagar.
9-11. C.J.M. Kathua/Reasi/Handwara

12. Excise Magistrate, Jammu.

13. P&T Magistrate. Jammu.

14. Railway Magistrate, Jamimu.

15-24 Munsiff,Ganderbal /Mendhar/Kotranka/I—hranagar/B1 lawar/Chenani/Mahore/
Bani/Bishnah.

25: Txy'Ofﬁcer Sub Try.Distt. Court complex, Janipur, Jammu.

26. Try Officer, Saddar Court Try. Srinagar.

27-44 Try] Officer,\Ramban/Bhaderwal/Kupwara/Kathua/Anantnag/Udhampur/
/Repsi/Handwara/Ganderbal/Mendhar/Kotranka/Hiranagar/Billawar/Chenani/
MaHore/Basohli/Bani/Bishnah.

.......... forinf. and n/a |

45. Office copy.

' T er6
Deputy Registrar (Accm





